FORM NO. 26QAA

[See section 206A and rule 31AC]

Txt File Format (Fixed Length)

(Flat File) 

Particulars required to be maintained for furnishing quarterly return under section 206A.

Header 

	S.No
	Fields
	Type
	Size/length
	Mandatory(M)/Optional(O)

	1
	Record Type –

File Header (FH)
	Character
	2
	M

	2
	File Type
	Character
	5
	M(26QAA)

	3
	Financial Year
	Character
	4
	M(e.g. 2005 for FY 2005-06)

	4
	Quarter 
	Character
	2
	M(Q1,Q2,Q3,Q4)

	5
	Assessment Year
	Character
	4
	M (e.g. 2006 for AY 2006-07)

	6
	Name of the person
	Character
	75
	M

	7
	PAN
	alphanumeric
	10
	M

	8
	Address1 of the person .
	Character
	35
	M



	9
	Address2 of the person 
	Character
	35
	

	10
	Address3 of the person
	Character
	35
	

	11
	Address4 of the person –

area /Location
	Character
	35
	

	12
	 City / District of the person
	Character
	35
	M

	13
	State of the person
	Character
	25
	M

	14
	PIN Code of  the person
	Character
	6
	M

	15
	Phone the person
	Character
	15
	M

	16
	Email of the person
	Character
	30
	M

	17
	Total number of term deposits on the last day of the quarter
	Number 
	15
	M

	18
	Total Number of Transaction Detail Records
	NUMBER 
	15
	M


Transaction Details

	S. No.
	Fields
	Type
	Size/length
	Mandatory/Optional

	1
	Record Type Transaction Detail (TD)
	Character
	2
	M

	2
	Transaction Detail Record Number
	Number
	15
	M

	3
	S.NO (501)
	NUmber
	15
	M

	4
	Particulars of the Branch-TAN (502)
	Character
	10
	M

	5
	Address1 of the Branch 
	Character
	35
	

	6
	Address2 of the Branch 
	Character
	35
	

	7
	Address3 of the Branch 
	Character
	35
	

	8
	Address4 of the Branch 
	Character
	35
	

	9
	City / District of the Branch
	Character
	35
	M

	10
	State of the Branch
	Character
	35
	M

	11
	PIN code of the Branch
	Character
	6
	O

	12
	BSR code (503)
	alphanumeric
	10
	O

	13
	No. of time deposits on first day of the Quarter value-below Rs. 25000 (504) 
	Number
	15
	M

	14
	No. of time deposits on first day of the Quarter value-Rs. 25000-Rs. 50,000 (505)
	Number
	15
	M

	15
	No. of time deposits on first day of the Quarter value-Rs. 50,000-Rs 100,000 (506)
	Number
	15
	M

	16
	No. of time deposits on first day of the Quarter value-Rs. 1,00,000 - 5,00,000 (507)


	Number
	15
	M

	17
	No. of time deposits on first day of the Quarter value-Rs. Above 5,00,000 (508)
	Number
	15
	M

	18
	Details of time deposits made during the quarter of value-Below Rs.25000/-(509)
	Number
	15
	M

	19
	Details of time deposits made during the quarter of value-Rs 25000-Rs 50000/-(510)
	Number 
	15
	M

	20
	Details of time deposits made during the quarter of value-Rs 50,000-Rs 100,000/-(511)
	Character
	1
	M(1,2,3,4)

	21
	Details of time deposits made during the quarter of value-

Rs. 100,000-Rs 500,000/-

(512)
	Number
	15
	M

	22
	Details of time deposits made during the quarter of value-

Above Rs.  500,000/-(513)
	Number
	15
	M

	23
	Details of time deposits not to be included in Form No. 26QAA for next Quarter of value- Below Rs.25,000/-(514)
	Number
	15
	M

	24
	Details of time deposits not to be included in Form No. 26QAA for next quarter of value-

Rs 25,000-Rs 50,000/-(515)
	Number
	15
	M

	25
	Details of time deposits not to be included in Form No. 26QAA for next quarter of value-

Rs 50,000-Rs 100,000/- (516)
	Number
	15
	M

	26
	Details of time deposits not to be included in Form No. 26QAA for next quarter of value-

Rs 100,000-500,000/-(517)
	Number
	15
	M

	27
	Details of time deposits not to be included in Form No. 26QAA for next quarter of value-

above Rs 500,000/-(518)
	Number
	15
	M


